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vedic and unanl drugs. 

(c) and (d). The c.ntraI Gavwrunent 
hava nopropoaalto_ upany~ Instlute 
in ChamoIi district Of ua. PIadeeh. 

1136. SHRI RAJVEER SINGH; 
SHRI PAWAN KUMAR 

BANSAL: 

Will the MlnIIDr of ENVIRONMENT 
AND FORESTS be pleased tD 1Ital8: 

(a) wh8Iher ... is any prapoeaJ tD . 
davaIap and utilise wastaIands on the aides 
of roads and ralhnJ I .... in the country; 

(b) If so, the details thereof; 

(c)whalherlandless rural poor aralk8ly 
ID be given ..... of such wastalanda torlhis 
purpose; 

(d) if so, the datalls thereof; and 

(e) if not, the nt880nS IhenIfar? 

lliE MlNISlER OF STATE OF 11iE 
MINISTRY OF ENVIRONMENT AND f0R-
ESTS (StIR1 KAMAL NAlli): (a) and (b). 
T .... ~onlhe ........ bylhe ...... • 
of ...... and raIway .... Is an an:.gDIng 
acIIvIlyunderlheSocllllfcn8lryProgramme 
under ImpIametdlillan d ~the country. 

CC) l.8aeIng or aIIatment of land Is done 
at .. Slate level by the canc8med SlIde· 
Gcwemmant. 

(d) and(e). 00 not ..... 

(EIigjJhJ . 

___ 'lnlfna ..... ~ . 

1137. SlRN.DENNIS:MlIhe ..... 

_of RALWAYS _ ..... ID .... : 

(a)thenumberof .... 1IaInsrunnktg 
flam KanyalcumaritDaIher .... ofthecaun-
try; 

(II) the .... connecDd; and 

(c) the ..... bIbn to Increaae mare 
train urvicee fIDrn KanyaIwnarI? 

1lE ... ISTER OF STATE .. 1lE 
MINISTRV OF RAILWAYS (StR MAl-
UKARJUN): (a) Two pairs of nins. 

(b) These trains connect Bombay 
(MaIaashIra) and Jammu Tawi (Jammu a 
Kashmir) and different stations in various 
Stat .. anrouIe. 

CC) Thera is no praposaJ at praaent. 

__ ..... of...." Supr lane In .............. 
1138.. SHRISHANKARRAoD. ~: 

WID the Minister of FOOD be pIaaMd tD .... : 
(a) ....... theUniDn~ ... 

recMved~trom .......... 
Govamrnent ragaidng expansion of .., 
sugar _ and fixing I8vy price of sugar; 

(II) leo, detd81heNof; and 

(c) the .... takan or pnIp088CI1D be 
tak8n In 1he maa.r? 

. 1HE MINISTER OF SATE OF 11E 
MINISTRY OF FOOD (SHRI TARUN 
GOooI): (a) and (b). No such ............. 
lion .... been'racehMd MCInIIr. 

, 
(c)lN8 ..... nigardingc:nlllllanofhah 

.. __ In MiIharaihn tor ..,Prlaeflllli-tion,.. ........ In ... ,l11tD ......... 
of InduatrIII Calla ~ PricII (8IcP). which 



465 Written ~nswers PHALGUNA 13,1913 (SAKA) Written Answers 466

undertakesinvestigation into the cost struc-
tureof the s\Jgar industry. The BICP in its
Reportsubmitted in November, 1990did not
favourcreation of more Sub-zones. Accord-
7ngly this matter was not pursued further.

. Protection of Animals in Kaziranga
National Park

1139. SHRI SHRAVAN KUMR
PATEL:

SHRI GEORGE FERNANDES:
SHRI GURUDAS KAMAT:

Will the Minister of ENVIRONMENT
ANDFORESTS be pleased to state:

(a) whether the attention of the Govern-
ment has been drawn to the news-item
captioned "Poachers kill 17 rhinos in
Kaziranga" appearing in The Hindu dated
December 11, 1991;

(b) if so, the facts thereof;

(c) the population of rhinosand deer in
KaziranqaNational Park during 1990, 1991
and 1992; and

(d) the steps taken or proposed to be
takento preserve and protect animals inthis
park?

THE MINSTER OF STATE IN THE
MINISTRYOF ENVIRONMENT AND FOR-
ESTS(SHRI KAMAL NATH): (a) Yes Sir.

(b) Poaching of rhinos for horns and the
recurrentfloods continue to pose a serious
problem of conserving and protecting the
KazirangaNational Park in Assam. Accord-
ingto the information provided by the Chief

ildlife Warden Assam, during 1991, upto
10.12.1991, 19 rhinos were poached in the
area,including 4 killed outside the Park. The
Parkp otection staff succeeded in recover-
ing 8 horns from the above poaching
cases.

(c) It has been reported by the Chief
Wildlife Warden, Assam, that during the
census carried out in March, 1991, there
were 2995 deer and more than 1120 rhinos
in the Kaziranga National Park. No such
census has been done in 1990or in 1992. In
1990, however, the population of rhinos in
the Park was estimated to be.1250.

(d) Steps taken/proposed to be taken to
preserve and protect animals in the Park
include:

(i) The anti-poaching measures, in-
cluding the deployment of addi-
tional protection staff equipped with
arms,wirelesssets,vehicles,boats,
etc., have been stepped up.

(ii) Government of India under the
Centrally sponsored scheme
"Conservation of rhinos in Assam",
whichwas launched inthe 7th Plan,
have been providing financial as-
sistance to the Government of
Assam to strengthen anti-poach-

. ing measures and effectively pro-
tect and develop the Kaziranga
National Park and other areas in
Assam containing rhinos. A sys-
tem of rewards and incentives for
obtaining intelligence about poach-
ers has also been introduced under
this scheme. Steps to protect the
animals of the Kaziranga National
Park from floods have also been
taken.

(iii) A number of endangered species
found in the Park like the rhino,
tiger elephant, wild buffalo, swamp
deer, hoolook gibbon etc. are in-
cluded in Schedule Iof the Wild Life
(Protection) Act, 1972, thus bring-
ing them under maximum possible
legal protection. The Act has also
been a-nended to provide deter-
rent punishment against poaching


